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PAPERS LAID ON THE TABLE
REPORT OF STUDY TEAM ON PROHIBITION

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): On behalf of Shri B. R.
Bhagat, I beg to lay on the Table a
copy of the Report of the Study Team
on Prohibition. [Placed in Library,
.See No. LT-2906/64].

‘NortrFicaTIONs UNDER EssentiaL CoM-
MODITIES ACT

The Minister of State in the Minis-
‘try of Food and Agriculture (Shri A.
‘M. Thomas): I beg to lay onthe Table
‘a copy each of the following Notifica-
-tions under sub-section (6) of section
‘8 of the Essential Commodities Act,
1955:—

(i) The Inter-Zonal Wheat and
Wheat Products (Movement
Control) Second Amendment
Order, 1964 published in No-
tification No, G.S.R. 707 dated
the 30th April, 1964.

(ii) The Rice (Punjab) Price Con-
trol (Third ‘Amendment)
-Order, 1964 published in Noti-
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fication No. G.SR. 708 dated
‘the 1st May, 1964.
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(iif) The Rice (Madhya Pradesh)
Price Control (Fourth
Amendment) Order, 1964 pub.
lished in Notification No.
G.S.R. 709 dated the 1st May,
1964.

(iv) The Rice (Andhra Pradesh)
Price Control (Fourth Am-
endment) Order, 1964 pub-
lished in  Notification No.
G.S.R. 736 dated the 8th May,
1964.

The Wheat Roller Flour Mills
(Licensing and Control) (Ex-
tension to Pondicherry) Or-
der, 1964 published in No-
tification No. G.S.R. 737 dated
the 9th May, 1964.

‘(vi) The Andhra Pradesh Paddy
(Movement Control) Second
Amendment Order, 1964 pub-
lished in  Notification No.
G.S.R. 738 dated the 5th May,
1964,

(vii) Notification No. G.S.R. 754
dated the 15th May, 1964.

(viii) The Inter-Zonal Wheat and
Wheat Products (Movement
Control) Third Amendment
Order, 1964 published in No-
tification No. G.S.R. 765 dated
the 23rd May, 1964.

The  Maharashtra and
Gujarat Rice (Export Con-
trol) .Amendment Order, 1964
published in Notification No.
G.S.R. 784 dated the 18th May,
1964. [Placed in Library. See
No. LT-2907/64].

(v

~

(ix)

APPRENTICESHIP (AMENDMENT)
RuLES

Shri C. R. Pattabhi Raman: I beg
to lay on the Table a copy of each of

‘the following Rules under sub-section

(3) of section 37 of the Apprentices

Act, 1961:—
(i) The Apprenticeship (Amend-
ment, Rules, 1964 published in



